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AT AT, T T I/ AT/ ATIISAT U A&7
MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION

Secunderabad, the 24th April, 2026

S.0. 2098(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways (Railway
Board), number, S.0 504 (E) dated the 2" February, 2026 published in Gazette of India, Extraordinary, Part II, section 3 Sub-
section(ii), dated the 4™ February, 2026 (hereinafter referred to as the said notification) and issued under sub-section(1) of
section 20(A) of the Railway Act, 1989 (24 of 1989) (hereinafter referred to as the said act), the Central Government declared
its intention to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely Mudkhed — Dhone doubling project in the
District of Kamareddy in the State of Telangana.

And whereas, the substance of the said notification was published in daily newspapers namely “THE TIMES OF
INDIA, SWATANTRA VAARTHA and SAKSHI” dated 13" & 14" February, 2026 under sub section (4) of section
20A of the said Act;

And whereas, for Pondurthi, Sarampally, Kamareddy, Tippapur, Rameshwarampally, Bhiknoor, Baswapoor &
Uppalawai Villages of Kamareddy district, no objections were received and the same have been considered by the competent
Authority accordingly orders have been passed;

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred by
sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the schedule
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annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by declares
that on publication of this notification in the official Gazette, the land specified in the schedule annexed here to shall vest
absolutely in the Central Government free from all encumbrances:

SCHEDULE

Doubling between Mudkhed and Dhone stations in Pondurthi, Sarampally, Kamareddy, Tippapur,
Rameshwarampally, Bhiknoor, Baswapoor & Uppalawai Villages of Kamareddy district, under Revenue Divisional
Officer and Competent Authority for Land Acquisition, Kamareddy ; for Land Acquisition in the State of Telangana.
Brief Description of the land to be acquired with or without structures falling within the Special Railway Project.

Name of the
Village and
Mandal

Name of the
District

Name of the
land holder

Sy. No.

Land

classification
Patta/ Govt.

Acquisition
area
(Acres-Gts)

Assets

Bore/
well

Constructions

Trees

10

11

12

13

14

15

Pondurthi

Village of

Rajampet
Mandal

Kamareddy

Athmakuri
Venkat
Ramulu S/o
Balraju

590

Patta

0.01

Kamareddy

Athmakuri
Venkat
Ramulu S/o
Balraju

621

Patta

0.02

Kamareddy

Chinnaryava
Bheeraiah S/o
Sailu

621

Patta

0.14

Kamareddy

Chinnaryava
Yadamallu
S/o Sailu

621

Patta

0.16

Kamareddy

Chinnaryava
Renuka W/o
Bheeraiah

621

Patta

0.10

Kamareddy

Chinnaryava
Yadamallu
S/o Sailu

621

Patta

0.10

Kamareddy

Chinnaryava
Bheeraiah S/o
Sailu

620

Assigned
land

0.02

Kamareddy

Gundelli
Satyanarayana
S/o Balaiah

622

Assigned
land

0.11

Kamareddy

Gundelli
Satyanarayana
S/o Balaiah

623

Sarkari

0.20

Kamareddy

Ryanaboina
Kavitha W/o
Narayana

579

Patta

0.02

Kamareddy

Ryanaboina
Kavitha W/o
Narayana

581

Patta

0.09

Kamareddy

Govindapura
m Muthaiah
S/o Rajaiah

582

Patta

0.02

Kamareddy

Govindapura
m Laxman
S/o Yellaiah

582

Patta

0.02

Kamareddy

Govindapura
m Laxmi W/o
Siddiramulu

583

Patta

0.03

Kamareddy

Govindapura
m Rajavva
W/o Pentaiah

583

Patta

0.05
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HILT =T TSI AT

Ryanaboina
16 Kamareddy | Kavitha 583 Patta 0.03 - -
W/o Narayana
Puttakokkula
17 Kamareddy | Padmavathi 584 Patta 0.04 - -
W/o Kishtaiah
Puttakokkula
18 Kamareddy | Rajaiah W/o 588 Shikam 0.02 - -
Lachaiah
Total Extent : Ac 2.38 gts
Name of the Land Acquisition Assets
S. . Name of the Name of the e
No Village and District land holder Sy. No. |classification area
) Mandal Patta/Govt. (Acres-Gts) Ii:])elﬁ/ Constructions | Trees
Kotturi Chinna
! Sailu S/o Dakaiah | 1 Patta 0.03 ; ) )
Kotturi Pedda
2 . . . - - -
Sailu S/o Dakaiah 143 Patta 0.03
Kotturi Bhasker .
3 S/o Narsimlu 142 Patta 0.01 %
Kamareddy
Kotturi Rajaram
4 i .02} - - -
S/o Narsaiah 142 Patta 0.02 Ya
Sarampally - -
5 W), Kotturi Bapura) 142 Patta 0.02 % - - -
Kamareddy S/o Narsaiah
™) B.Sudha W/
6 ~udha Wo 142 Patta 0.01 - - -
Venugopal Rao
K. Nalini Devi
7 W/o Narsimha 142 Patta 0.01 - - -
Rao
8 Kamareddy | Mulka Sarojini 141 Patta 0.00 % - - -
W/o Raju
Mulka Srinivas .
9 W/o Rajaiah 141 Patta 0.00 %5
Total Extent : Ac 0.15 gts
Name of the Land Acquisition Assets
S. . Name of the Name of the Sy. e
No Village and District land holder No classification area
) Mandal ) Patta/ Govt. (Sq-yards) Bore/ Constructions | Trees
well
Namala
1 Gangadhar S/o 828 Palté?l (as per 7.48 - - -
. asra)
Gangaiah
Battu Gangadhar Patta (as per
2 - . - - -
S/o Rajaiah 828 Khasra) 67.82
Kamareddy Jadala Patta (as
Kamaredd: i per - - ,
3 (V) & (M) Y | Vigneshwar S/o 828 Khasra) 79.56
Shanker
B.Siddi Ramulu Patta (as per ) ) )
4 S/o Yellaiah 828 Khasra) 4419
Sahera Begum
5 W/o Bashir gog | Pata(asper 83.77 - - -
. Khasra)
Hussain
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Sayyad Shehanaj
6 Begum W/o g8 | F agi;:faf)’er 83.77 - - -
Bashir Hussain
Mohammad
Aqeel Hussain Patta (as per ) ) )
7 S/o Bashir 828 Khasra) 124.22
Hussain
Chinthala Patta (as per
8 Narayana S/o 828 P 281.159 - - -
L Khasra)
Rajaiah
Ketu Rekha W/o Patta (as per ) ) )
? Ramana Reddy 828 Khasra) 208.3
Namala Kavitha Patta (as per ) ) )
10 W/o Swamy 828 Khasra) 3737
Jangam
11 Eswaramma W/o 828 Palté?lé:rsal)oer - - -
Siddi Ramappa
Avusula Srinivas 39.59
Chary S/o Patta (as per ) ) )
12 Venkata 828 Khasra)
Narayana
Namala Raju S/o Patta (as per ) ) )
13 Ashok 828 Khasra) 257
Madasu Patta (as per
14 Rajalingam S/o 828 P 14.02 - - -
Khasra)
Narayana
Roads and Patta (as per ) ) )
15 Kamareddy internal Roads 828 Khasra) 4692
Total Extent : Ac 1.08 gts
cee Assets
S. Nz'nme of the Name of the Name of the L.a"d . Acquisition
No Village and District land holder Sy.No. | classification area
Mandal Patta/Govt. | (Acres-Gts) ]i?erl(;/ Constructions | Trees
Sadugari Ram
1 Reddy S/o 362 Patta 0.11 - - -
Laxma Reddy
Nagarthi Sunitha
2 W/o Narsa Reddy 362 Patta 0.14 - - -
Nagarthi Sunitha
3 W/o Narsa Reddy 369 Patta 0.06 - - -
4 Railway Area 369 Govt Land 0.19 - - -
5 | Tippapur (V), Road 369 Govt Land 0.02 - - -
Bhiknoor (M) Kamareddy
6 Railway Area 30 Govt Land 0.07 - - -
V.Raghavendra
7 Rao S/o Laxman 31 Patta 0.06 - - -
Rao
V.Raghavendra
8 Rao S/o Laxman 32 Patta 0.10 - - -
Rao
9 Lalitha W/o 33 Patta 0.11 - - -

Sangra
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GIESEEIRIE EE RS R IE)

11

10 Lalitha W/o 34 Patta 0.01 ; ; ;
Sangra
Total Extent : Ac 2.07 gts
e Assets
S. Na.lme of the Name of the | Name of the land I:and . Acquisition
No Village and District holder Sy. No. | classification area
: Mandal Patta/Govt. | (Acres-Gts) Ii:'):lel:/ Constructions | Trees
| Dasari Naveen S/o 236 Patta 017 i _ )
Balram
Darasi
2 Narsimmulu S/o 286 Patta 0.11 - - -
Kistiah
Rameshwarpally Dasari
3 (V), Bhiknoor Kamareddy Ngrs.1mmulu S/o 285 Patta 0.02 - - -
Kistiah
(M).
Reddy gari Ram
4 reddy S/o Srinivas 285 Patta 0.04 - - -
Reddy
Reddy gari Ram
5 reddy S/o Srinivas 284 Patta 0.04 - - -
Reddy
Total Extent : Ac 0.38 gts
gs Assets
S. Nz'lme of the Name of the Name of the land L,a"d . Acquisition
No Village and District holder Sy. No. | classification area
) Mandal Patta/Govt. | (Acres-Gts) lz::ﬁ/ Constructions | Trees
1 Dasari Madhu $/o 1045 | GovtLand 0.02 - - -
Raji reddy
2 Govt land 1045 Govt Land 0.16 - - -
Kurma Bhuyya
3 Bhumaiah S/o 1040 Patta 0.07 - - -
Bheeraiah
. Kurma Bhuyya
4 | Bhiknoor (V) |y areddy | Mallaiah S/o 1040 Patta 0.09 - - -
& (M) .
Mallaiah
Kurma Bhuyya
3 Laxmi W/o Narsiah 1040 Patta 0.07 . . .
Kurma Bhuyya
6 Chinna Sailoo S/o 1040 Patta 0.07 - - -
Bheeraiah
7 Endowment 1032 Govt Land 0.02 - - -
Total Extent : Ac 1.10 gts
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ee Assets
S. Nz}me of the Name of the | Name of the land Sy. L.and . Acquisition
No Village and District holder No classification | area (Acres-
’ Mandal : Patta/Govt. Gts) Bore/ Constructions | Trees
well
Rajampet
1 Siddamma S/o 212 Govt Land - - -
Baswapoor (V) Yadagiri
of Bhiknoor (M) amareddy Rajamept Yadagiri o
2 - - -
S/o Rajaiah 212 Govt Land
Total Extent : Ac 0.10 gts
Name of the Land Acquisition Assets
S. . Name of the | Name of the land Sy. . .
No Village and District holder No classification area (Acres-
) Mandal : Patta/Govt. Gts) Bore/ | ctructions | Trees
well
Telangana State SC
Welfare Boys
! hostel, Uppalwai 375 Govt Land 0.03
Ground
Kamareddy Telangana State SC
Welfare Boys
2 . L . - - -
hostel, Uppalwai 375 Govt Land 0.21
Ground
Telangana State SC
3 Uppalwai (V), Welfare Boys _ 376 Govt Land 0.07 ) ) )
Ramareddy (M) hostel, Uppalwai
Ground
4 R Prem KumarSfo| - 377 Patta 0.1050 - - -
Kamareddy ajaia
Shaik Mahamood
5 S/o Mahaboob 377 Patta 0.1050 - - -
6 Shikam 381 Shikam 0.12 - - -
Total Extent : Ac 1.24 gts

[F. No. W.Con.182/SRP-06/MUE-DHNE/23-24/247/20E/24042026]
AMIT AGARWAL, Chief Engineer/Con/Planning & Survey
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